77 Written Answers

(c) how many out of these were from
Mabharashtra and how many were from the 9
districts of Vidarbha in Maharashtra; and

(d) what is the criterion for inclusion of far-
mers in this programme ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY RESOURCES WITH ADDI-
TIONAL CHARGE OF THE MINISTER OF
STATE IN THE MINISTRY OF AGRICUL-
TURE (SHRI S. KRISHNA KUMAR): (a)
Yes, Sir.

[13th AUGUST 1993]

() Year No. of Farmers
1990-91 305
1991-92 548
1992-93 460

TOTAL : 1405
(o} From
Year Maharashira Vidarbha
1990-91 Nil Wil
199192 40 Nil
199293 38 18
TetaL ¢ 78 18

(d) The criterion is as follows :

(i) Farmers for participation in the ex-
change programme be selected from a
compact area of a particular district.

(i) In T&V States, the contact farmers be
selected for participation so that on
their return they could demonstrate new
technology to the farmers of their area.

(iii) Farmers selected for participation
should be practising farmers and be
able to practice the new technology.

(iv) Farmers selected should be in the age
group of 20-45 years.

(v) Farmers should be hardly enough to
bear the strains of journey and work in
the fields.

(vi) 30% participating fanners should be SC
and ST and farm women.
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(vii} Groups consisting of H00% women, SC
&¢nd ST farmers may also be deputed,
if possible.
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Flood prone areas of Country

2292. SHRI PARMESHWAR KUMAR
AGARWALLA: Will the Minister of
AGRICULTURE be pleased to state :

(a) which are the different flood prone
areas of the country with State-wise details;

(b) whether Government made any survey
to ascertain the cause of these flood-prone
areas causing loss of property as well as
agriculture year after yean

(c) if so, the details thereof;

(d) what action Government have taken to
prevent the reoccurrence of floods in future;
and



